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BEFORE THE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO.37 OF 2023(WZ) 

Sushant Subhash More ............................... Applicant 

Versus 

M/s Hotel Sayadri Puspa 

& Ors . ......................................................................... Respondents 

AFFIDAVIT FOR NAME DELETION OF 

RESPONDENTS NO 56 FROM THE ORIGINAL 

APPLICATION NO. 37 OF 2023 

I Mrs. Hemlata P. Nikam Age: 57 

Respondents No. 56 do hereby state on solemn 

affirmation as under: 

(1) It submitted that this Original Application is

filed by Applicant alleging that there exists 100

hotels and farmhouses that have been

constructed illegally on Yavateshwar to Kaas

Road.
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